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“Smuggling from Nepal'*

6715. SHRI D, K PANDA Will the 
Minister of FINANCE be pleased to state

(a) whether the question of smuggling of 
foreign goods from Nepal into India was 
discussed during the recent visit of Nepai- 
csc Prime Minister to India, and

(b) if so, tjte outcome of the discussion >

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R 
OANBS#): (a ) No sir;

(b) Doeat not *ri«e.

Restrictive Trade Practices in distrl- 
butioa and price fixation 

of Tyres

6716 SHRI A K KOTRASHETTI . 
Will the Minister of COMPANY 
AFFAIRS be pleased to state

(a) whether the existing tyre manufac­
turers in the country have formed an Asso­
ciation which has adopted restrictive trade 
practices in the matter of distribution, 
price fixation, dealership etc, and

(b) if so, the measures proposed lo be 
taken by Government in this regard ’

THE MINISILR o r  COMPANY 
AFFAIRS (SHRI RAGHUNATHA 
RLPDY) (a) and (b) The Registrar of 
Restrictive Trade Agreements has field an 
application on 23 12-1971 under section 10
(a) (m) of the Monopolies and Restnctne 
Trade Practices Act, 1909, before the
Monopolies and Restrictive Trade Practices 
Commission for inquiry into the restrictive 
trade practices adopted bv the tyre manu­
facturers under section 17 of the said Act
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